HIGH COURT OF DELHI : NEW DELHI

TENDER NOTICE

Sealed quotations are invited for supply of LED bulbs/lights of reputed brand
to this Court.

Interested  parties  should submit their rates/quotation  with
specification/catalogue to this Court. The quotation should be addressed to the
Assistant Registrar (Genl.), Room No. 4, Ground Floor, Administrative Block, Delhi
High Court, Sher Shah Road, New Delhi- 110003 and submitted latest by 07.04.2015
till 04.30 P.M. “QUOTATION FOR LED BULBS/LIGHTS” should be embossed on the
top of envelope containing quotation.

This Court reserves its right to accept or reject any or all quotations without
assigning any reason, whatso ever.

Sd/-

ASSISTANT REGISTRAR (GENERAL)

No.6508-6525/ Genl./DHC Dated :19.03.2015



